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CENTRAL ADM InISTRATIUE TRIBUNAL
PRINCIPAL BENCH; NEU DELHI

C.A , No, 13 0/94 ©
Neu Delhi this the 4th day of August 1999

Shri R»K, Gangrade
S/o Shri K»C» Gangrade,
R/o Post Bargaon, Distt. East Nimar.
Khandua (M.P.) *

(By Advocate: Shri S.D. Raturi proxy
for Shri G . Gupta)

\Je rsus

1. Union of India
through the Secretary to the
Government of India,
Minis,try of Uater Resources,
Shram Shakti Bhauan, Rafi Marq,
Neu Delhi- 110 001.

2. The Chairman,
Central li&ter Commission,
3eua Bhauan, R. K» Puram,
Neu Delhi- 110 066.

3.

4.

Union Public Service Commission,
through its Chairman,
Kholpur House, Shahjahan Road.
Neu Delhi- 110 001 .

The Secretary to the
Government of India,
Ministry of Personnel, public
Grievances & Pensions,
Department of Personnel Trainino.
Nofth Block,
Neu Delhi-110 001 .

(By Advocate: Nona)

ORDER (Oral)

By Reddy. g.-

•Applicant

•Respcffident s

Learned proxy counsel for the applicant seeks

permission to uithdrau the OA. The O.A. is accordingly
dismissed as withdrawn. Kie ec>&(j ^

(R. K» Aj^^tSja)
ibar (A)

cc.

(Vo Rajagopala Reddy),
Vice- Chairman (3)


